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Hon'ole - Shri K.D,Seha, Member(A) -
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The applicant . hepéin is working  as -
PUI_Prade II under ,ﬁonstru;ﬁion Department of
Eastemn Railway aend is posted at. Danéqu: under

Deputy ChiszEnginéer KConstruct;on),.respandent no.2,
v .~ K 3 e N ‘ .

» The:g;ievancevqf the applicanﬁ.is Phét he is not being

paid H.R.Q. and CoCe A, in accordancecuith the extent

rules and the instructions Containgd at Anexure-a=2

' dated__ZquINarch,19?1 - regarding payment of HRA/CCA
-to the Rai}wayﬁ employees working at Danapur but

residing st Patna,

1 2 ' " The applicznt . has. referred to -wvarious
-periods  whéeam K‘posted.,atgoanapur or neai-suout

from time to time . end he . suomitted that he is

being discriminated in the matter of payment: of He R Ao

~and CiCoAs for résiding-at Patna  although as per

extent rules, as contained at AnnexbrerA—Z, he is
entitled .to get H.R.A. and C.C,A. at the rate &P
ﬁ&ﬁﬂ«‘as payable to employees residing in'BIf cities,
The applicant also ‘submitted a réprgsentatiun in

this regard on 30.8.1995 addressed to the‘.Deputy

Chief Engineer(Construction), Eastern Reilway, Danapur

(Annexurg%A-3) requesting to pay him H,R.A., and C.C, A,

?rnmvﬂctober,1992 ~onwards, but this has been disposed

of by a lettér of Deputy Chief Epngineer dated 31.10.1995




averments made in the application, I am of the vieu

‘Head ' of the Department, Chief Engineer, Surdey_‘and

- speaking order. Accordingly, I herebyvdiréét “the

- applicant to file a fresh representation, thraugh proper

- to payment of H.R.A., and CoeCohs ~within a period of tuwo

4, : g with this observation, the applid%tion ils .

Gl SR
(fnexure-A-4) corsidesing that the applicant is

being paid HeReAs and C.C.As as per posting stationg
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In the reply addressed to the applicant dated

15,12,1995 (mnexure-A=5) on this issue, he has been | Fe

advised: oy the . JeEs,Permanent Uay, Construction 2,:

v o d

Dan apur, that no further appeal on this subiject

shall be entértéined;

3. - "Considering the submissions and the detailed

that this matter can Le disposed df_ suitaoly on a

detailed representation “,ﬁf the applicént te the

Gonstruction, Eastern Railway, Calcutts, by a reascned and

channel, addresssd'to the: Chidf Enginesr, gurvey

and Constructlon, fastern Raeilway, Calcutta, giving

2 detalled position with regard to-his. gr;evanceﬁralatlng

weeks, and on receipt of the seme, the Chiaf Engineex,
Survery and Construction, Eastern Halluay,Lalcutta, shgll
consider and. dispose. of the rEpresentatlon«Dy a reasoned

and speaking order, if necessary, by giving a personal

hearing to the applicanty within a period of two months,
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